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OPEN COUFrr 

CeNTRA L ADMINISTRATIVE TRIBUI.\1\L, ALlAHABAD BtNOi 

ALlAHABAD • 

DATED: THIS THE 6TH DAY OF AUGUST 1997 

Coram • Hon 'ble Dr. R. K. Saxe na JM 
• . 

Hon 'ble Mr. D. S. Bav.e ja AM 
-.-.-.-.- ..... 

ORIGINAL APPLICATION N0.78a[27 

Brijesh ~ar Srivastava 

s/o Sri Ra dh ve v Shyam La 1 Sriva stava, 

r/o Village an d Post Shahpur, 

District Sidharth Nagar.. • • • • • • • .Applicant 

C/A Sri B : ~ Ram and Sri M.K.Upadhya 

Versus 

1. Union of India through Ministry of 

Communication (PQsts) Sansad Marg, 

New Delhi. 

'2 . Superintendent of Post Offices, 

Basti d iv.Si on , Basti 

- - - - - - - - -Re sponds nts 

C/R 

Order (Ora 1) 

By H on 'b le Dr. R. K, Sax._ena JM 

This is an O,A. filed by one Shri 
. 

Brijendra Kumar Srivastava to seek relief of quashme nt 

of oral t e rmination dated 25 .7. 1997 a nd direction to 

the r Ps r onde nts not to disturb his working as Extra 

Departmenal Branch Post Maste r, Shahl='ur. This case was 

filed on 30.7.1991 a nd wa s listed on 5.8.1997 
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first time. Sri Avinesh Tripathi as Proxy counsel 
L 

has a ppeared and wanW to vdthdraw the case. Since 
/-;-

he had no authority, the matter was adjournedJC.today 

and Sri A.Tripathi wa s directed to filel' Vakalatnama 

or Brief of the Original couns~ l# S/Sri Manoj Upadhya 

and Bechu Ram . 
' • 

2. Sri A.Tripathi makes a stateme.nt at the 

Bar that he has been authorised by Sri Bechu Ram one 

of the coun sel for the arplicant to withdraw the O.A. 

He further contends that Sri Bechu Ram was inf9rmed 

by the a pp licant on r hone to withdraw th ~ case • 

3. 
0 .A. 

Inview Of these facts, the Lstands 

dismissed as withdrawn • 

- _.., 
Member (J) 
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